
 3  Papers  Laid

 (xi)

 (xil])

 (xiii)

 (xiv)

 (xv)

 (xvi)

 (xvii)

 Auditor’s  Report  thereon.
 [Placed  in  Library.  See  No.
 LT-1460/92]

 Report  of  the  Rushikulya
 Gramya  Bank,  Berhampur,  for
 the  year  1990-91  together  with
 the  Accounts  and  Auditor's
 Report  thereon.  [Placed in  LI-
 brary.  See  No.  LT-  1461/92]

 Report  of  the  Subansiri
 Gaonlia Bank,  Berhampur,  for
 the  year  1990-91  together  with
 the  Accounts  and  Auditor's
 Report  thereon.  [Placed  in  LI-
 brary.  See  No.  LT-  1462/92]

 Report  of  the  Balasore
 Gramya  Bank,  Balasore,  for
 the  year  1990-91  togetherwith
 the  Accounts and  Auditor's  Re-
 port  thereon.  [Placed  in  Li-
 brary.  See  No.  LT-1463/92]

 Report  of  the  Cuttack  Gramya
 Bank,  Cuttack  for  the  year
 1990-91  together  with  the  Ac-
 counts  and  Auditor’s  Report
 thereon.  [Placed  in  Library.
 See  No.  LT-1464/92]

 Report  of  the  Bardhaman
 Gramin  Bank,  Burdwan,  for
 the  year  1990-91  together  with
 the  Accounts  and  Auditor's
 Report  thereon.  [Placed  in  Li-
 brary.  See  No.  LT-  1465/92]

 Report  of  the  Magadh  Gramin
 Bank,  Gaya,  forthe  year  1990-
 91  together  with  the  Accounts
 and  Auditor's  Report
 thereon  .[Placedin  Library.  See
 No.  LT-1466/92}

 Report  of  the  Jammu  Rural
 Bank,  Jamrnu,  for  the  year
 1990-91  together  with  the  Ac-
 counts  and  Auditor's  Report
 thereon.  [Placed  in  Library.
 See  No.  LT-1467/92}
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 See  No.  LT-  1468/92]

 (xix)  Report  of  the  Kashi  Gramin
 Bank,  Varanasi,  for  the  year
 1990-91  together with  the  Ac-
 counts  and  Auditor's  Report
 thereon.  [Placed  in  Library.
 See  No.  LT-  1469/92]

 (xx)  Report  of  the  Kamraz  Rural
 Bank,  Sopore,  for  the  year
 1990-91  together with  the  Ac-
 counts  and  Auditor's  Report
 thereon.  [Placed  in  Library.
 See  no.  LT-  1470/92]

 Review  on  the  Working  of  and  Annual
 Report  of  Singaren!  Colllerles  Company
 Ltd.,  Kothaguder  and  Coal  india  Lid;
 Caicutta  for  1990-91  Statements  for  De-

 lay  In  Laying  these  Papers

 THE  DEPUTY  MINISTER  IN  THE  MIN-
 ISTRY  OF  COAL  (SHRI  S.B.
 NYAMAGOUDA):  Ibeg to  lay  ०  the  Table—

 (1)  A  copy  of  the  following  papers
 (Hindi  arid  English  versions)  under
 sub-section  (1)  of  section  619A  of
 the  Companies  Act,  1956:-

 (a)  (i}  Review  by  the  Government
 onthe  working  of  the  Singareni
 Collieries  Company  Limited.
 Kothagudam,  for  the  year
 1990-91.

 (ii)  AnnualReport ofthe  Singareni
 Collierias  Company  Limited,
 Kothagudam,  for  the  year
 1990-91  along  with  Audited
 Accounts  and  comments  of
 the  Comptroller  and  Auditor
 General  thereon.  [Placed  in
 Library.  SeeNo.  LT-  1471/92]

 (b)  (i)  Review  by  the  Government
 o>
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 on  the  working of  the  Coal

 ina  Limited,  Calctta,  rand
 seat  tor -  year  1990-91.

 (ii)  Annual  Report  of  the  Coal  In-
 dia  Limited,  Calcutta,  and  its

 subsidiary  companies,  for  the
 year  1990-91  along  with  Au-
 dited  Accounts  and  comments
 of  the  Comptroller and  Auditor
 General  thereon:

 (2)  Twostatements (Hindi  and  English
 versions)  showing  reasons  for  de-
 lay  in  laying  the  papers  mentioned
 at  (1)  above.  [Placed  in  Library.
 See  No.  LT-1472/92]

 13.03  1/2  hrs.

 ESTIMATES  COMMITTEE

 Sixth  Report  and  Minutes

 [English]

 SHRI  MANORANJAN  BHAKTA
 (Andman  &  Nicobar  Island):  Ibeg  to  present
 the  Sixth  Report  (Hindi  and  English  ver-
 sions)  of  the  Estimates  Committee  on  the
 Ministry  of  Finance  (Department  of  Rev-
 enue)  Directorate  of  Enforcement  and
 Minutes  of  the  sittings  of  the  Committee
 relating  thereto.

 13.04  hrs

 BUSSINESS  OF  THE  HOUSE

 ‘THE  MINISTER OF  PARLIAMENTARY
 AFFAIRS  (SHRI  GHULAM  NABI  AZAD):
 With  your permission,  Sir,  Irise  to  announce
 that  Government  Business  during  the  week
 commencing  9th  March,  1992,  will  consist
 ४

 1.  Consideration of  any  item  of  Govern-

 ment  Business  carried  over  from  today's
 Order  Papers.

 2.  General  Discussion  on  the  General
 Budget for  1992-93.

 SHRIBHOGENDRAJHA  (Madhubani):
 Mr.  Speaker,  Sir,  ॥  has  appeared  in
 newspapers...(Inferruptions)...

 MR.  SPEAKER:  You  are  to  state the
 fitle  of  the  subject.

 SHRI  BHOGENDRA  JHA:  |  am  talking
 about  India  and  Nepal.  Due  to  the  negli-
 gence  on  the  part  of  the  Government, the
 multipurpose  projects  on  the  rivers  flowing
 trom  Himalayas,  namely,  Kosi,  Kamla,
 Bagmati,  Gandak  and  Karnali  Pancheswar
 are  pending.

 MR.  SPEAKER:  You  are  requested  to
 speak  on  the  title  of  the  subject  and  if  you
 don't  do  so  it  becomes  difficult  for  us.

 SHRI  BHOGENDRA  JHA:  Eight  per
 cent  of  the  work  on  Western  Kosi  Canal  has
 been  completed  and  a  little  work  's  yet  to  be
 completed,  the  Kosi  Board  should  be
 constituted...(interruptions)...  lurge  that  this
 matter  should  be  kept  for  next  week.

 MR.  SPEAKER:  You  have  to  speak  on
 the  title  of  the  subject.

 [English]

 SHRI  SRIBALLAV  PANIGRAHI
 (Deogarh):  |  request  that  the  following  may
 be  included  in  the  next  week's  agenda.
 Need  to  reconsider  the  matter  of  gradation
 of  coal  produced  in  Orissa  and  accordingly
 revised  the  rate  of  royalty  and  also  set  apart  _
 a  substantial  portion  of  the  coal  royalty  not
 below  25%  for  the  development  of  the  coal
 belt  of  the  State.

 SHRI  SHRAVAN  KUMAR  PATEL
 (Jabalpur):  Sir,  |  request  that  the  following
 item  may  be  included  in  the  next  week's
 agenda:-

 Regarding  construction  of  undergrounc


